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F.No.2/3/2015/Admn/CIC Dated: March 24, 2015

‘OFFICE ORDER

With reference to GFR 163 & 164, the Central Information Commission is pleased
to engage Shri Vinod (retired Deputy Director, Ministry of Railways) as Consultant on
contractual basis for a period of six months w.e.f. 01.04.2015 to 30.09.2015 or till a regular
incumbent joins, whichever is earlier. The period of engagement as Consultant on
contract basis is extendable subject to satisfactory performance of the individual.

2. During the'period of consultancy he would be required to attend the all-important

items of works pertaining to Commission as assigned to him by the Commission from
time to time.

3. During the period of consultancy he shall be paid remuneration equivalent to last
pay drawn minus pension plus Dearness Allowance as applicable to existing Central
Government employees from time to time.

4. No TA/DA is admissible to him for joining the assignment or on its completion. If
he is required to travel outside Delhi in connection with the work of the Commission during
the period of his engagement, he will be entitled to draw TA/DA as per normal rules as
applicable to any serving officer on an equivalent rank in the Commission.
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(S. P. Beck) >3
Joint Secretary (Admn)

5. This issues with approval of Secretary, CIC.

Copy to:-

1. ShriVinod, F-501, Sujjan Vihar, Sector-43, Gurgaon, 122002.

2. The Pay & Accounts Officer, CAT, Room No.114-115, First Floor, AGCR Building,
IP Estate, ITO, New Delhi.

3. The Under Secretary (IR), Min. of Personnel, PG & Pension, DoPT, North Block,
New Delhi.

4. PPStolCs.

5. PPS to Secretary/Additional Secretary/Registrar (Consultant).

6. JS(Admn)/JS(Law)/JS(MoRe).

7. DS (Admn)/DS(GA)/ DS(RTI Cell)/CR Section/DDO/Dak Section/Library.

8.  Shri Rakesh Malik, Scientist “E” for uploading on CIC website.

9. Guard file.




